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NOTICE
The Jharkhand State Electricity Regulatory Commission, Ranchi invites a Bid for
consultancy job in regulatory matters from capable and experienced consultants.
The interested person/parties/firms may download the Bid Documents containing
terms and condition of Bid from the website of the Commission www.jserc.org and
submit their Bid by 21st October, 2024 till 04.00 P.M to the undersigned.

Sd/- (Rajendra Prasad Nayak)
Secretary

Grid Controller of India Limited (GRID-INDIA), a Miniratna-I &
Schedule 'A' CPSE, a wholly owned Government of India Enterprise
under Ministry of Power, invites applications for the post of Executive
Trainee (Electrical) (E2 level) {Pay Scale – Rs. 50000-160000/- (IDA)}
from the interested candidates.

1. For detailed information, please visit “Careers” Section of GRID-
INDIA's website https://grid-india.in

2. Candidates are required to apply through the On-line registration
system only.

Advt. No. CC/20/2024 Date: 19.09.2024

(A Government of India Enterprise)
(formerly known as Power System Operation Corporation Limited)

Regd. Office: B-9, 1st Floor, Qutab Institutional Area,
Katwaria Sarai, New Delhi –110016

GRID CONTROLLER OF INDIA LIMITED

CAREER OPPORTUNITIES AS
EXECUTIVE TRAINEE THROUGH GATE-2025

Date of Commencement of On-line submission of Application will
be notified after declaration of GATE 2025 results.

EXPRESSNEWSSERVICE
SURAT, SEPTEMBER 19

A FEW days ago, Arvind Patel,
the BJP MLA from Dharampur
seat in Valsad district, posted
photographs on his official
Facebook page, announcing
that a couple of Congress lead-
ershadswitchedovertotherul-
ingparty.

Now, the same Congress
leaders – Rajesh Patel, the for-
mer president of Dharampur
Taluka Panchayat's coordina-
tion committee, and Ramesh
Patel, thepresidentofCongress
Seva Dal in the district – have
claimedthat theyhadonlymet
theBJP leader fordonations for
religious events and were
“tricked” into joining the party
after theirmobilephoneswere
“tactfully” taken away from
them.

The Bharatiya Janata Party
(BJP) legislator, forhispart, said
thetwoleadersweremakingal-
legationsagainsthimfollowing
“pressure from the
Congress”.

Rajesh Patel, one of the
Congress leaders in question,
put up a video on socialmedia,
alleging that BJP MLA had
“tricked”him.

In the video, he can be seen
stating: “BJP MLA Arvind Bhai
Patel has put my photo with
him on social media with
(claims of) membership drive.

A couple of days ago, I went to
Dharampur Circuit house and
met him to get donations for a
religious event. He took my
phone on some pretext and
handed it to his aide who got
me inducted in theBJP's online
membership drive. He had not
takenmypermissiontodosuch
an act. He has defamed me in
society aswell as theCongress,
and I really condemn such an
incident. I assure that I will be
with the Congress till my last
breath.”

Ramesh Patel, the Seva Dal
president, said, “I had gone to
the Gokuliyu village on the
banksofParriverwithafewvil-
lagers to raise donations for a
temple. Arvind Patel was pres-
ent there.He talked tousabout
theBJPmembershipdrive.One
of his companions then asked
whether IhadreceivedanyOTP

on my mobile phone. When I
denied, the man took mymo-
bile phone fromme and, with-
out my consent, inducted me
into the party. The Congress is
inmyblood... Iwillalwaysserve
as aCongressworker.”

Arvind Patel has dismissed
theallegationsofboththelead-
ers.

“Weareactivelyworkingon
theBJPmembership campaign
and are reaching out to each
and every village. We are get-
ting good support from the
public. A couple of days ago, I
happened tovisitCircuithouse
for some work where I met
Congress leader Rajesh Patel,
who had expressed hiswish to
jointheBJP.Hebecameamem-
ber online and we both took
photos standing with each
other. I put such photos on so-
cial media. Now, seeing the
pressure coming fromall sides,
RajeshPatel has takenaU-turn
andstartedmakingfalseallega-
tions against me,” he told The
Indian Express.

Valsad district Congress
president Naresh Parikh said,
“These are all tactics of the BJP.
They target innocent leaders of
the Congress and tactfully take
theirmobilephonestogetthem
registered in the online mem-
bership drive. We have called
boththeseCongress leadersand
will decide onour next step af-
ter hearing their
side.”

“Theseareall tacticsof
theBJP.Theytarget
innocent leadersof the
Congressandtactfully
taketheirmobile
phonestoget them
registeredintheonline
membershipdrive,”
saidValsaddistrict
Congresspresident

ONLINEMEMBERSHIPDRIVE

MLA tricked us into
joiningBJP, allege two
Congress leaders; fake
charges, says legislator

Vadodara:CharusatUniversity's
Assistant Professor Devanshi
Dalal from the Department of
Optometry at the Bapubhai
Desaibhai Patel Institute of
Paramedical Sciences repre-
sented Gujarat at the recently
held39thWorldOphthalmology
Congress in Canada. Dalal pre-
sented her research poster,
Atropine for Myopia Control,
preparedunderthementorship
ofDrJitendraJethani,Directorof
BarodaChildrenEyeandSquint
Clinic. Dalal received a grant
fromtheDepartmentofScience
andEngineeringResearchBoard,
Governmentof India, topartici-
pate in theCongress.ENS

Charusat varsity asst
prof presents research
poster at Canada event

RITUSHARMA
AHMEDABAD,SEPTEMBER9

OVER32.54lakhdevoteesvisited
Ambaji temple — one of the
ShaktipeethsinBanaskanthadis-
trict — during the week-long
‘Bhadarvi PoonamMahamela’
fromSeptember12to18,accord-
ingtothestategovernmentdata.
This year’s tourist footfall wit-
nessedasharpdeclinecompared
tolastyear’s45lakhvisitors.

The district authorities
blamedtherecentfloodsthatrav-
agedthestatealongwithasimi-
lar fair in Umiya temple in
Mehsana district for the
decline.The tradition of visiting
theAmbajitempleduringthean-
nual Bhadarvi Poonam
Mahamelaisatleast170-year-old
andeventodaydevoteescomeon
foot fromacross the state to pay
obeisance.

Banaskanthadistrictcollector
Mihir P Patel told The Indian
Express: “There could be several
reasonsforthedeclineinfootfall.
Onecouldbethatalargenumber
of devoteesvisit throughseveral
Sanghs(groups) fromthenorth-
ernbeltofMehsanaandPatan.A
similar mela was organised in
Umiya Mata Temple in Unjha
during the same periodwhich
might have contributed to the
drop.” “The recent flood situa-
tionsinVadodaraandSuratmight

havealsoaffectedthenumberof
pilgrimsasmostof thedevotees
travelonfoot,”Patelsaid.

Arvindbhai Somabhai Patel,
media committee chairman of
Umiya temple, said, “This is the
first time a grand Dhwaja
Mahotsav (flag hoisting)was or-
ganised at Unjha temple from
September12-18.”

“Around15-16lakhdevotees
areestimatedtohavevisiteddur-
ing this time and at least 13,000
flags were hoisted during the
event.”

Officials fromdistrictadmin-
istration said even though the
number of pilgrims has gone
down compared to last year, all

other numbers have either re-
mainedthesameorincreased.

“For instance, theprasadand
donationsincreasedthisyear.As
againstRs2.36croredonationre-
ceived last year, this year it is Rs
2.66crore.Devoteeswhoavailed
prasadfromthetemplehavealso
increasedfromlastyear’s18lakh
to over 19 lakh this time. So the
pilgrim footfallmighthavegone
downbut theothernumbers in-
creased,”thecollectoradded.

On the last day of the
Mahamela on Wednesday,
Gujarat HomeMinister Harsh
Sanghavi accompanied byDGP
VikasSahai andother seniorpo-
lice officials participated in the

‘Dhwaja’(flaghoisting)ceremony.
Generally, the Banaskantha po-
licepersonnelperformthecere-
mony on the last day of
Mahamela.

The fairwasmanagedby the
Main Police Control Room at
Khodivali Circle near Ambaji
Temple.Sanghaviappreciatedthe
police “formanaging themela”.
For thefair, thestateadministra-
tionalongwithdonorsandother
organisationshadprovidedsecu-
rity,food,water,medicalservices
anddomefacility fordevoteesat
severalplaceswherea footfall of
morethan5.19lakhpilgrimswas
recorded, according to the state
governmentdata.

Three huge domeswere set
uparoundthetempleforpilgrims
coming on foot andover 72,000
devotees used the facility.More
than20lakhdevoteespartookthe
famousmohanthal prasad. At
least61,699devoteestooktheca-
blecarforGabbar‘jyot’hillock,ac-
cordingtotheinformation.

The state transport depart-
ment had also started buses for
the devotees and over 5.04 lakh
pilgrimsavailedtheservicewith
a total of 11,455 trips during the
festival. This time the state gov-
ernmenthadalsolaunchedanew
initiative‘OurGujarat,PlasticFree
Gujarat’. To achieve this, Gujarat
Pollution Control Board (GPCB)
collected thewaste generated
anddisposeditoff scientifically.

From 45L to over 32L, footfall at Ambaji
temple records dip compared to last yr
Districtauthoritiesblamedfloods, another fair inMehsanatemple fordecline

HomeministerHarshSanghavi alongwithDGPVikasSahay
duringavisit to theAmbaji temple. Source:Gujaratgovt

Ahmedabad:Acivilrightsgroup—
AssociationforProtectionofCivil
Rights (APCR) — Thursday de-
mandeda judicialprobebyasit-
tingjudgeintotherecentcommu-
nalclashesthatbrokeoutinparts
of Surat city followinganalleged
incidentofstonepeltingonapan-
dalsetupforGaneshChaturthi.

During apress conference in
AhmedabadonThursday, APCR
made this demandwhile releas-
ing a fact finding report on the
clashesthattookplaceinVariyali
Bazar,Saiyedpura,andKatargam
Darwaza areas of Surat city on
September8night.

The reportwas prepared by
presidentandgeneralsecretaryof
Gujarat chapter of APCR
Shamshad Pathan and Ikram
Mirza, social worker Hozefa
Ujjaini,SugeetPathakofPeople’s
UnionforCivilLibertiesandAPCR
SuratchiefAltafBharuchi.

The report claimed that the
police initially “worked inaneu-
tralmanner”.However,following
political interference in themat-
ter, the report alleged, thepolice
“gotunderpressure”and“worked
inadiscriminatoryandone-sided
manner”.

Pathan alleged, “As long as
therewasnopoliticalinterference
(inthematter),they(police)were
workinginaneutralmanner.But
themomentpoliticalinterference
began,thepolicehadtodoitspro-
cedure in a differentmanner.”
Pathan said “Wedemanda judi-
cialprobeintotheclashesbyasit-
tingjudge.”ENS

APCR seeks
judicial probe
into Surat clashes
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તારીખ - ૧૬.૦૯.૨૦૨૪
�થળ - અમદાવાદ

અŶધકૃત અŶધકારી
ઇźmવટાસ �માેલ ફાઇનાxસ બşક ŷલŷમટેડ

ઇźmવટાસ �માેલ ફાઇનાxસ બşક ŷલ.
(અગાઉ ઇźmવટાસ ફાઇનાxસ ŷલŷમટેડ તરીકે Ũણીતી)

કાેપાŠરેટ અાેŵફસ : નંબર 769, �પેxસર yલાઝા, ચાેથાે માળ, ફેઝ-2, અxના સલાઇ, ચેxનાઈ - 600002.

કબŨ નાેŵટસ
લાેન/સુŶવધા ખાતા ન.ં 700004771717 / EMFAMDBD0034166 &

700004771720 / ELPAMDBD0034167

ઇźmવટાસ �માલે ફાઇનાxસ બşક ŷલŶમટેડ કંપનીઝ અmેટ, ૧૯૫૬ હેઠળ સં�થાŶપત અને બƀેxકગ
રેoયલેુશન અmેટ ૧૯૪૯ હેઠળ બƀેxકગ Ÿબઝનસે કરતી બƀેxકગ કંપની જે તનેી રŬ�ટડk
અાŴેફસ - ચાથેાે માળ, ફેઝ -૨, �પxેસર yલાઝા, ૭૬૯, અxના સલાઇ, ચેxનાઈ, તŶમલનાડુ –
૬૦૦૦૦૨, Ŵરજનલ અાŴેફસ - ઇźmવટાસ �માલે ફાઇનાxસ બşક ŷલŶમટેડ ૩૦૫-૩૦૬, �ીŨે
માળ, અŸભ�ી અ�ેાઇેટ, સનરાઇઝ માલે પાસે, માનસી સકkલ, જŬસ બoંલાે રાડે, બાડેકદેવ,
અમદાવાદ – ૩૮૦૦૧૫, ગજુરાત ના અŶધકૃત અŶધકારી àારા, ધી ŷસÀાŴેરટાઇઝેશન અxેડ
Ŵરકx�ટlmશન અાફે ફાઇનાźxસયલ અસેેટ્સ અેxડ અxેફાસેkમેxટ અાફે ŷસÀŴુરટી ઇxટરે�ટ અmેટ,
૨૦૦૨ હેઠળ અને ŷસÀŴુરટી ઇxટરે�ટ (અxેફાસેkમેxટ) Ŷનયમા,ે ૨૦૦૨ ના Ŷનયમ ૩ સાથે વચંાતી
કલમ ૧૩(૧૨) હેઠળ તમેને �ાyત સÕા નાે ઉપયાગે કરીને તા. ૩૧.૦૧.૨૦૨૪ માગંણા નાŴેટસ
Ũરી કરી અરજદાર/ દેવાદાર /સહ-અરજદાર /સહ-દેવાદાર / Ũમીનદાર / ŷગરવદેાર (૧) �ી
ગાડે �Ŵદપſસહ જે �ી ભવરſસહ ના પ�ુ (૨) �ીમતી ગાડૈ ગીતાબને જે �ી ભવરſસહ
ની પuની ને નાŴેટસ માં જણાવલે રકમ ű.૧૯,૪૫,૮૩૮/- (űŷપયા અાગેણીસ લાખ
ŷપ�તાલીસ હŨર અાઠસાે અાડ�ીસ પરુા) ૩૦.૦૧.૨૦૨૪ મુજબની રકમ તમેજ ચડત
�યાજ, પનેલ �યાજ, ચાƄજસ, કા�ેટ વગરેે અ�ેીમxેટ મુજબ અા નાŴેટસ મìાની તારીખથી ૬૦
Ŵદવસની અદંર ચૂકવવા જણા�યું હતંુ
અરજદાર/ દેવાદાર /સહ-અરજદાર /સહ-દેવાદાર / Ũમીનદાર / ŷગરવદેાર રકમ ની પરત
ચુકવણી કરવામાં Ŷન�ફળ ગયા હાવેા થી ખાસ કરીને અરજદાર/ દેવાદાર /સહ-અરજદાર /
સહ-દેવાદાર / Ũમીનદાર / ŷગરવદેાર અને Ũહેર Ũણતા ને Ũણ કરવા માં અાવે છે કે
૦૯.૦૭.૨૦૨૪ ના રાજે અŴેડશનલ ચીફ rયŴુડŸશયલ મŶજ�ટlેટ, અમદાવાદ ŷસટી, અમદાવાદ
ના અાદેશ અxવયે કાટેk કŶમશનર મારફતે નીચે સહી કરેલ ŷસકયાŴેરટી ઇxટરે�ટ (અxેફાસેkમેxટ)
Ŷનયમા,ે ૨૦૦૨ ના Ŷનયમ ૮ સાથે વચંાતી જણાવલે અેmટ ની કલમ ૧૩(૪) હેઠળ ત/ેતણેીઅે
�ાyત સÕા નાે ઉપયાગે કરીને અહŜ નીચે જણાવલે Ŷમલકતાે ક{Ũે ૧૬.૦૯.૨૦૨૪ ના રાજે
લઇ લીધાે છે.
ખાસ કરીને અરજદાર/ દેવાદાર /સહ-અરજદાર /સહ-દેવાદાર / Ũમીનદાર / ŷગરવદેારાે અને
Ũહેર જનતા ને અાથી Ŷમલકત સાથે કાઈે સાેદાે ન કરવા સાવધાન કરવામાં અાવે છે અને
Ŷમલકત સાથે નાે કાઈે પણ સાેદાે ઇźmવટાસ �માલે ફાઇનાxસ બşક ŷલŶમટેડ ની રકમ ű.
૧૯,૪૫,૮૩૮/- (űŷપયા અાગેણીસ લાખ ŷપ�તાલીસ હŨર અાઠસાે અાડ�ીસ પરુા)
૩૦.૦૧.૨૦૨૪ મુજબની બાકી રકમ અને ૩૧.૦૧.૨૦૨૪ થી તને પરના �યાજના ચાજk ને અાધીન
રહેશ.ે
ŷસકયાડેk અસેેટ પરત મેળવવા માટે ઉપલ{ધ �ાyત સમય ના સંબધં માં જણાવલે અેmટ ની
કલમ ૧૩ ની પેટા કલમ ૮ ની Ũગેવાઈઅાે �uયે અરજદાર/ દેવાદાર /સહ-અરજદાર /સહ-
દેવાદાર / Ũમીનદાર / ŷગરવદેાર નું wયાન દારેવામાં અાવશ.ે

ŸસકયાેŴરટી ની Ŷવગત
ગાડૈ �Ŵદપſસહ અને ગાડૈ ગીતાબને ની રહેણાકં ŷમલકત

યŶુનટ ન.ં બી-૩૦૨, �ીŨે માળ, ૩૬.૬૨ ચારેસ મીટર અને સામાxય અŶેમŶનટીઝમાં
અŶવભાŶજત �માણસર અŴેરયા, ૩૦.૨૬ ચારેસ મીટર અને �ાજેmેટ માં અŶવભાŶજત
�માણસર અેŴરયા ૧૪.૩૦ ચાેરસ મીટરની જમીન, "સુદેવ zલારેા" તરીકે અાળેખાતી યાજેના,
અને.અ.ે જમીન નંુ Eે�ફળ ૧૬૮૨ ચારેસ મીટર (વચેાણ ખત નં. ૬૫૫૧/૨૦૧૫ મુજબ)
સંયાŶેજત સવŠ નં.૪૫૫ (જુના સવŠ નં.૪૫૫ અને ૪૫૬) અફે.પી.નં.૧૩/૨/૧ અને
અફે.પી.નં.૧૩/૨/૨ પકૈી અફે.પી.નં.૧૩/૨/૨, ટી.પી. નં. ૮૦, માજૈે : વટવા, તાલકુાે : વટવા,
પટેા-Ŷજ�લાે અમદાવાદ-૧૧ (અસલાલી) અને Ŷજ�લાે : અમદાવાદ ખાતે ના Ŷમલકત ના તમામ
ભાગ અને ŵહ�સા. ચતુઃ સીમા - ઉÕર : zલેટ નં. બી/૩૦૧, દŸEણ : zલેટ નં. બી/૩૦૩, પવૂk
: zલેટ નં. અ/ે૩૦૭, પŹâમ : zલેટ નં.બી/૩૦૭

GUJARAT ENERGY TRANSMISSION 

CORPORATION LIMITED
Sardar Patel Vidyut Bhavan, Racecourse, Vadodara

www.getcogujarat.com  CIN: U40100GJ1999SGC036018

TENDER NOTICE NO. ACE (P&C) TN-08: 2024-2025

[A] PROCUREMENT:Purchase of (1) E-2995 - Clamp & Connectors, Wedge Connectors and

Fired-wedge Connectors (2) E-3005 – 66 KV & 132 KV XLPE Cable, (3) E-3010 - 22 KV to 66

KV CT-PT & NCT (4) E-3018 – 66 KV SF6 Free Breakers 

[B] CIVIL: ACE (P&C) / Contracts / Civil-371, 372, 373, 374, 375, 376, 377, 378, 379, 380: (1)

66 KV Balisana s/s, (2) 66 KV  Vajegadh s/s, (3) 132 KV Bharuch – Ankleshwar line, (4) 66 KV

Ranakandorana, (5) 66 KV Pomlapada s/s, (6) Gondal TR Augmentation (7) 132 KV Naghedi

s/s  

Construction of Control Room Building, Foundations, Cable Trench, C'Wall, RCC Road & Misc.

civil works at (1) 66 KV Chanasma s/s &  66 KV  Balisana s/s under Mehsana TR Circle, (2) 66

KV  Vajegadh s/s & 66 KV Vasna (Vatam) S/S under  Palanpu TR Circle, (3) 132 KV Bharuch –

Ankleshwar line, 66 KV Pomlapada s/s under Bharuch TR Circle, (4) 66 KV Ranakandorar &

132 KV Naghedi s/s Jamnagar TR Circle, (5) Gondal TR Augmentation for various S/s under

Gondal TR Circle. (6) 66 kV Ishwariya (Giriya) S/S under Amreli TR Circle.

[C] EPC: ACE(P&C)/Contract/E-233, E-243 E-245, E246, E-247,E-248, E-249/66 KV,220

KV/S&E

EPC of (1) Conversion of Line with DOG Conductor into equivalent HTLS Conductor

(Equivalent weight of DOG Conductor with Higher Ampacity) of Navsari Circle for (a) 66KV 

Vav-Jolva-Bardoli-Palsana Tap line (b) 66KV Mora - Kosad (Tap Saroli) and Ichhapore - Kosad

D/C Line  (c) 66KV Olpad Karamla and Karamla Variav   D/C Line  (d) 66kV D/C Utran-Gothan

- Kosad Line. (2) 02 Nos. of 220kV Feeder Bays to be added for 220kV Talangpore-Navsari

(765kV) line at 220kV Talangpore Substation on EPC basis excluding Civil works (3) LILO of

both circuits of existing 220kV Nanikhakhar – Nakhatrana line to proposed 220kV Gadhsisa

S/S on M/C tower with AL-59(61/3.50) conductor with 48F OPGW cable (4)LILO of both circuits

of existing 220kV D/C GPPC-Otha line at proposed 220kV Mandan (Mota Asarana) S/S on M/C

tower with AL-59(61/3.50) conductor with 48F OPGW cable on turnkey basis (5) 220kV D/C

Morbi Shivlakha LILO of both circuits at 400kV Shivlakha (Mewasa) of with AL-59 (61/3.50)

conductor & 48F OPGW on turnkey basis. (17.441km) - under GEC-II scheme (6) 02 Nos. of

132kV Feeder Bays to be added for 132kV Ode (GETCO) S/S - Dakor TSS line (7) 220kV D/C

Kansari - Tharad LILO of both circuits at 220kV Agathala Substation with AL-59 (61/3.50)

conductor & 48F OPGW on turnkey basis under KSY-II.AboveTenders are available on website

www.getcogujarat.com (for view and download only) & tender.nprocure.com (for view,

download and online tender submission).
Note: Bidders are requested to be in touch with our website till opening of the Tender.

20/09/2024                                            Addl Chief Engineer (Procurement & Contracts)

Tender No: RT70/24-25/SE/PHC/PKD

Jal Jeevan Mission- CWSS to Karimba, Kongad and Mundur GPs- Reappropriation-

Construction of 13 LL OHSR at Parackal in Karimba Panchayath including laying of pipe

line in the uncovered areas of Karimba, Kongad and Mundur Panchayaths. EMD: Rs.

200000, Tender fee: Rs. 11025, Last Date for submitting Tender: 03-10-2024 03:00: pm

Phone: 04912544927 Website: www.kwa.kerala.gov.in, www.etenders.kerala.gov.in

Superintending Engineer

PH Circle

KWA-JB-GL-6-611-2024-25 Palakkad
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Copy of the order dated 12.09.2024 passed in the matter of IA(Liq.)/22(AHM)2024 in C.P.
(IB)/119(AHM)2022.

From: Court Officer, NCLT Ahmedabad (courtofficr-ahm@nclt.gov.in)

To: roc.ahmedabad@mca.gov.in; spelgranito@gmail.com; satish.sethi@ibbi.gov.in; jithesh@gov.in;
kulwant.singh70@ibbi.gov.in; shiv.anant@ibbi.gov.in; sachinsinhaassociates@gmail.com; info@icsiiip.in;
arvindg_cs@yahoo.com; ip_monitoring@icai.in; iiipi_monitoring@icai.in; iiipi.helpdesk@icai.in

Date: Tuesday 17 September, 2024 at 04:45 pm IST

item no 303.pdf
3MB

Sir/Mam,

Please find attached herewith the copy of the order dated 12.09.2024 passed in IA(Liq.)/22(AHM)2024 in CP(IB)/119(AHM)2022
for your information, record, actions and necessary compliances, if any, at your end. 

Court Officer
NCLT Ahmedabad

https://amritmahotsav.nic.in/
https://amritmahotsav.nic.in/
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